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THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (DR. RAM SUB-
HAG SINGH): The Prime Minister
is in the other House and she will
be coming here after some time.

Re. situation

SHRI ATAL BIHARI VAJPA-
YEE rose—(Interruptions)

MR. DEPUTY-SPEAKER: 1
would appeal to the hon. Member ta
resume his seat. The Prime Minister
is in the other House and word has
been ‘sent to her and she will be
here in a short time. . (Interruptions)
Hon. Members will not achieve any-
thing by this method.

Now, Dr. Ram Subhag Singh.

DR. RAM SUBHAG SINGH: M
Deputy-Speaker, Sir. (Interruptions)

MR. DEPUTY-SPEAKER: I can-
not allow this kind of thing. This
is the Indian Parliament, and hon.
Members must behave in a digni-
fied way. Let all hon. Members
please sit down now.
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“At any stage of a Bill which
is under discussion in the House,
a motion that the debate on the
25—2 LSD/68 :
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Bill be adjourned mav be moved
with the consent of the Speaker”.

DR. RAM SUBHAG SINGH:
There is nothing under discussion
now.

SHRI ATAL BIHARI VAJPA
YEE: The Gold Control Bill is un-
der discussion now.

MR. DEPUTY-SPEAKER: But,
in between there is one small item.

SHRI KANWAR LAL GUPTA:
There is no other time. We would not
listen if the hon. Minister reads om
anything. v

MR. DEPUTY-SPEAKER: Under
the rules, I cannot permit this kind
of thing. I shall have to follow the
rules.  (Interruptions) 1 am going
to postpone the item standing in the
name ot Shri Asoka Mehta.

Now, the hon. Minister (Inter-
ruptions)

DR. RAM SUBHAG SINGH: Mr.
Deputy-Speaker, Sir—(Inaudible).

(Interruptions)

14-15 hrs.
GOLD CONTROL BILL—contd.

MR. DEPUTY-SPEAKER: Now,
I shall be calling Shri Atal Bihari
Vajpayee. In between, the other item
is to be postponed.

Now, we shall take up further con-
sideration of the Gold Control Bill
clause-by-clause.

Now, I shall
Bihari Vajpayee.

permit Shri Atal

RE. SITUATION IN CZECHO-
SLOVAKIA—contd.



